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. Four Centuries ago.

Written Answers
. Cave Temples of India (Buddhist) I
. Cave Temples of India (Hindu) IL

. Delhi—The Historic Capital
of India

City

(Agra and

Fatehpur Sikri)

. Glimpses of East India

8. Glimpses of Central India

10.
1L
12.
13.
14.
15.

16.
17.
18.
19.
20.
21.

22,

23.
24,
25.
26.

27.
28.
29,
30.
31,

32

33

. Glimpses of Western India
Holiday in South India
Hyderabad

Jaipur

Kaziranga Wild Life Sanctuarv
Kerala—the land of lagoons

Khajuraho

Konarak

Kumaon Hills

Madras Kanchi

Magic of the mountains
Manas Game Sanctuary
Our Southern Homeland
Seven Pagodas (Mahabalipuram)
Spring comes to Kashmir
Sojourn in India

Tanjore

Taj Mahal

Udaipur—City of Lakes
Poovanam (South India)
Madurai

Holiday in India

Goa

Wild Life Sanctuaries of India

. A Holiday in the Himalayas
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34. In the Footsteps of Buddha (Cove-

ring the places of Budhist
pilgrimage)

35, The Indian Affair (A general film
on India as a whole)

36. WE (A general film on India)

37. Iavitation to Enchantment
(Kashmir) -

List of films under production

1. Destination Delhi

2. Destination Madras

3. Destination Bombay

4, Beach Resorts of India

5. Kashmir—a Dream in Winter.

‘6. Film on cultural monuments of
historical and archaeological im-
portance having special appeal and
interest for tourists from the
Middle East and Arab countries.

NoTe' 1. There is no documentary entitled

“Kashmir”. However, there are
a few films on Kashmir which
have been listed above.

. In the above list, only those
films have been mentioned which
pertain to places of tourist inte-
rest or areas of tourist interest.
‘The Department of Tourism has
produced several other documen-
taries of tourist interest such as,
An Indian Wedding, Classical
Dances, Folk Dances, Costumes,
Jewellery, Art and Architecture.

Sivaraman Committee recommendations

1565. SHRI SHYAMLAL GUPTA:
Will the Minister of COMMERCE be
pleased to state:

(a) whether Government have examined
the recommendations of the Sivaraman
Committee regarding appointment of a
separate commission for the handloom in-
dustry; and
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(b) if so, what is the decision taken
thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
V. P. SINGH): (a) and (b) AH the re-
commendations of the High-Powered Study

Team on Handloom Industry, under the !
Chairmanship of Shri B. Sivaraman inclu- |

ding the recommendation for a separate
Commissioner for handloom industry, are
under examination. The final decisions are
yet to be taken.

Opening of accounts in Indian Baunks by
Indians residing Abroad

1566. SHRIMATI LAKSHMI
KUMARI CHUNDAWAT -

Will the Minister of FINANCE be
pleased to state:

(a) whether Indians residing abroad are | -

allowed to hold accounts in Indian banks |

in foreign exchange;
(b) if so, on what terms and conditions;

(¢) if not, whether Government propose

to extend such facilities to Indian residing '

abroad; and .

(d) by when a final decision is likely to
be taken in this regard?

THE MINISTER OF FINANCE (SHRI
C. SUBRAMANIAM): (a) No, Sir.

(b) Does not arise.

(¢) No, Sir.

(d) Does not arise.

Loans to Engineers by Nationalised Banks

1567. SHRIMATI LAKSHMI KUMARI

CHUNDAWAT: Will the Minister
FINANCE be pleased to state:

of

(a) the number of unemployed engineers

who were advanced loans by the branches

of nationalised banks in Rajasthan during
the last two years, year-wise;

(b) the number of applications at

present pending with the banks; and
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I (c) the criteria adopted to advance the
| loans?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): (a) and (b) The
present arrangements for data flow do not
provide for compilation of information
separately regarding advances to unem-
‘ ployed engineers or of data relating to
| number of pending applications. The two
lbroad categories under which advances to
! unemployed engineers would generally
jﬁgure are “small scale industries” and

“professional and self-employed persons”.

The available information relating to the
| number of borrowal accounts covered by
the public sector banks in Rajasthan as at
' the end of June, 1973 and June, 1974, is
set out below:

No. of borrowal accounts of public sectar
banks in Rajasthan

At the *Small Professional &
' end of scale self employed
Industries persons
A. June, 1973,
1. Nationalised Banks 1095 2483
2. S. B. I. Group 7540 255
Total: 8635 2738
| B. June, 1974
1. Nationalised Banks 1878 6136
2. S. B. I. Group 8064 706
Total : 9942 6842

*Number of units.
Data are provisional.

(c) In pursuance of the recommenda-
tions of Thakker Committee which re-
viewed the working of special credit
schemes of commercial banks with parti-
cular reference to  their employment
potential and Reserve Bank’s guidelines on
the subject, while assessing such credit pro-
posals, the banks lay emphasis on conside-
‘ rations, such as, viability of the project,
the applicant’s skill and technical compe-
tence, experience, integrity and the abilitv
to organise an activity or a business,




